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IN THE INTEREST OF NATIONAL SECURITY

US mulls curbing Nvidia, AMD Al chip exports

SURVEILLANCE CONCERNS
Risks of advanced Al in
surveillance by certain countries

SECURITY COMMITMENTS
Licensing to require security
assurances from nations.

MARKET LEADER: Nvidia remains

Unclear if measures
will be imposed
during Biden's term

MACKENZIE HAWKINS
October 15

BIDEN ADMINISTRATION
OFFICIALS have discussed
capping sales of advanced Al
chips from Nvidia and other
American companies on a
country-specific basis, people
familiarwith the matter said.
The approach would set a
ceiling on export licences for
certain countries in the inter-
est of national security,accord-
ing to the people, who
described the private discus-
sions on condition of
anonymity. Officials are

ONGOING TALKS

GULF FOCUS

Targeting Persian Gulf
nations with growing Al
data centre needs

EARLY TALKS
Talks are in initial stages

DIPLOMATIC LEVERAGE

Export licenses seenas =l

tools for diplomatic goals,
especially with China

NEW FRAMEWORK
Regulations easing
Al chip exports to
UAE & Saudi Arabia

B
E ..'51... e

focused on Persian Gulf coun-
tries that have a growing
appetite forAl data centresand
the deep pocketsto fund them,
the people said.

Deliberations are in early
stages and remain fluid, the
people said, noting that the
idea has gained traction in
recent weeks.The policywould

T #H a top player in Al chip market.
: H CHINA'S DEVELOPMENT
T Concerns over China's
Tiiisa : semiconductor advancements.

build on a new framework to
ease thelicensing processforAl
chip shipments to data centers
in places like the United Arab
Emirates and Saudi Arabia.
Commerce Department offi-
cials unveiled those regulations
last month and said there are
more rules coming.

The agency’s Bureau of

Industry and Security, which
oversees export controls,
declined to comment. Nvidia,
the market leader for Al chips,
also declined to comment, as
did Advanced Micro Devices.A
representative for Intel Corp,
which also makes such proces-
sors,didn’t respond toarequest
forcomment. BLOOMBERG

INTERNATIONAL ' 3

Nvidia notches record high,
looks to unseat Apple

NVIDIASTOCK NOTCHED
a record high closing price
as investors continue to bet
ontheartificialintelligence
boom, placing the chip-
maker in con-
tention for the top
spotas Wall Street's
most valuable
company. !
Shares rose

2.4% Monday to
above $138. Nvidia pre-
viously hit a record closing
price of §135.58 in June.
Nvidia stock has risen
sharply in October, at one
point posting six consecu-
tive days of gains.

The stock’s climb began
October 2 following the
announcement of a mas-
sive $6.6 billion funding
round for ChatGPT-maker
OpenAl

Much of that
fundingwill be fun-
neled back to
Nvidia, as OpenAl's
growing  energy
demands will require

more of its Al chips.

Nvidia shares continued
their upward trajectory,
fueled by an abundance of
good news for the Al chip-
maker.

—AGENCIES

Boeing looks to line up $35 billion in funds

Files to raise up to

$25 billion via stock &
debt; enters $10 bn
credit agreement

ABHUJITH GANAPAVARAM &
UTKARSH SHETTI
October 15

BOEING SETOUT to shoreupitssag-
ging finances on Tuesday, announc-
ing plans to raise up to $25 billion
through stockand debt offerings and
a $10 billion credit agreement with
major lenders amid a production and
regulatory crisis.

It was not clear when and how
much the planemakerwould eventu-
ally raise via the offering, but ana-
lysts estimate that Boeing would
need to raise somewhere between
$10billionand $15 billiontobeable
to maintain its credit ratings, which
are now just one notch above junk.

workers since Sept. 13.

slump in production of its best-sell-
ing 737 MAXjet following a mid-air
door panel blowout earlier this year
and a strike by thousands of union

Boeing said on Tuesday it had

STII:IHE =

Boelng worker Rlley Nelson holds a sign at a picket line near the
entrance to a Boeing production facility in Renton, Washington.

Citibank,

credit facility.

“These are two prudent steps to
support the company's access to liq-

credit facility arranged by BofA,
Goldman Sachs and
JPMorgan, or its existing revolving

REUTERS

credit agreement provides addi-
tional short term access to liquidity
as it navigates through a "challeng-
ing environment".

The planemaker added that the
shelf registration, as part of which
Boeing may sell stock and debt, will
provide options to support its bal-
ance sheet over a three-year period.

Boeing's shares were up margin-
ally on Tuesday. “We take the vague-
ness and breadth of the shelf
announcement and the need for the
temporary financing as implying
that the banks are struggling to sell
this issue to potential investors or
lenders," Agency Partners analyst
Nick Cunningham said.

The offering was too big for
immediate liquidity needs or not big
enough to permanently refinance
the company, Cunningham noted,
adding that it may imply short term
liquidity is worse than thought.

Cunningham suspended his rec-
ommendation and price target for
Boeing's shares, while adding that

rates Airlines President Tim Clark
were “sobering”.

“Unless the company (Boeing) is
able to raise funds through a rights
issue,l see animminent investment
downgradewith Chapter 11 looming
on the horizon,” Clark told the Air
Current, an aviation industry publi-
cation.

Boeingwill use the funds for gen-
eral corporate purposes,according to
paperwork filed with the U.S. mar-
kets regulator on Tuesday.The plane-
maker had cash and cash equivalents
of $10.89 billion as of June 30.

The strike is costing the company
more than $1 billion per month,
according to one estimate that was
released before Boeing announced it
will cut 17,000 jobs or 10% of its
global workforce.

The company and the Machinists
union, which represents about
33,000 striking workers in the U.S.
Pacific Northwest,are yet to reach an
agreement over a new contract and
talks have become increasingly

China looks to
build lunar
space station

PRESS TRUST OF INDIA
Beijing, October 15

CHINA ON TUESDAY
announced plans to launch a
manned lunar mission, con-
struct a lunar space station and
explore habitable planets and
extra-terrestrial life to expand
itsspace programmein the next
fewdecades.

China’s top space bodies
unveiled a national mid- and
long-term development pro-
gramme for space science,
which will guide the country's
planning of space science mis-
sions and space research from
2024t02050.

China through 2050.

In the first phase,leading up
to 2027,Chinawill focus on the
space station operation, imple-
menting the manned lunar
exploration project, the fourth
phase of its lunar exploration
programme and the planetary
exploration project.

Under the new plan, scien-
tists will also explore the habit-
ability of celestial bodies in
thesolarsystemand exoplanets
and search for extraterrestrial
life,he said.

Key areas of space develop-
ment in the coming years will
be the origin and evolution of

the solar system,

Anestablished characterisation
space  power, Key areas of space  ,f planetary
China in recent developmentinthe  atmospheres, the
years built its coming yearswillbe search for
own space sta- the origin and extraterrestrial
tionwhich is cur- evolution of the life, and exo-
rgntly in opera- solar system plgnet (.1etect10n,
tion besides Ding said.
launchingseveral T The theme of
space missions, the extreme uni-

includingalunar probe that col-
lected samples for the first time
from the far side of the Moon
andbroughtthembackto Earth
for scientific studies.

The programme released by
the China Academy of Sciences
(CAS), China National Space
Administration and the China
Manned Space Agency to the
mediahere outlined the goals of
China's space science,including
17 priority areas under five key
scientific themes, and a three-
phase roadmap.

The international lunar
research station initiated by
Chinawill be constructed dur-
ing the second phase from
2028 to 2035, Ding Chibiao,
vice president of the CAS, told
the media here.

The programme also out-
lines a roadmap for the devel-

verse focuses on exploring the
origin and evolution of the uni-
verse, revealing the physical
laws under extreme cosmic con-
ditions,dark matterand the uni-
verse's origin and evolution, as
well as the detection of cosmic
baryonic matter.

Studies will be conducted
on detecting medium to low-
frequency gravitational
waves and primordial gravi-
tational waves, with the goal
of uncovering the nature of
gravity and space-time, and
the exploration of the Sun
and the Earth.

Priority areas include
Earth's cycle systems,compre-
hensive observations of the
Earth-Moon, space weather
observation, three-dimen-
sional solar exploration, and
heliosphere exploration,

The company is grapplingwitha not drawn on the new $10 billion  uidity," Boeing said, adding that the the comments on Monday by Emi-  heated. REUTERS opment of space science in according to the programme.
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OF SECURITY INTEREST ACT, 2002 (" the Act" | AND THE SECURITY INTEREST (ENFORCEMEMT) RULES, 2002 [~ the Rules" |

Tha undarsigrad being the Aldbarizad Officer of Hiranandand Financial Serices Pyt Ltd. (karinaliar referred fo 25 “HFS") under the Act and in
gparcise of the powers confermed under Seclicn 1312} of the Act read with Fule 3 sseed Demand katice{s) under Sectian 1312} of the Act, calling
upon the falawing borroisens] b repay the amount mentioned in e respeciive noliceds) within 60 days from the date of recaipl of the said nofica
The undersigned raasonably believes that tarmowerns) is | are avaikding the sarvice.of the Demand Notice(s), thersfore 1he service of notice 15 being

Any objection regarding the above should be made within oné moanth rom tha
date hereol o the Company (helr Regisirar LINK INTIME TRANSFER AGENTS,
C-101, 247 Park, LBS Marg, Vikhroli (West), Mumbai 400083, Maharashtra Tel
+U181081167687 Fax: (02249186060 Email:mi helpdeskilinkintime. co.in Websits,
wiww Bnkinlime.coin Thersafter, the Company will proceed for isswe of axchange

Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift

certificata(s). The public is cautionad against dealing in the said shares. to forgive and forget effeciad by effixatzon and publicatian a3 par Rules. Tha cordenls of Demand Malice(s} are axtratled heremn below. |Cartifizate.
; the Wronaos thatis done — — Place : Mumbai MName of the claimani
4 Loan Account No. & Name of the Borrower /|

Mame of Applicant:
HEMANGINI PARIKH

Place: Mumbal

Diate: 1€/ 4003024 Description of Segired Astels | Marigage Praperly

{Flat Na. 703, Adm. GO0 54 FL Carpal atsa (squivalent to
G641 Sg, MWirs, Budt-up-area) on ™ Floar, @ the bullding krown

unto me and who is in Date ; 16.10.2024 Pushpakala Dadgonda Patil

all instances of my life
with mne | im this short

Co-Borrowers | Address n.ﬂ'l-.lﬂ Molice & Rimowil
* LAN - 43TS00T 10900587 « Customer 10 : 21006 Dated * 09 10,2024
1} Hotel Ratnagin Katta Bereme| .

ALCHEMIST ASSET RECONSTRUCTION COMPANY LIMITED

Dialogue want to thank 31 Akshay Yasamt Salvi [Co-Boroesr For LAN : ag "SIDDHARTH MAGAR GURUKRUPA CO-OPERATIVE (TRUSTEE OF ALCHEMIST XXV TRUST)
you for everything and 3) Vasant Ramkrishna Sahvi [CoSemame| 4375007101005873 HOUSING SOCIETY LTD.", Blta. Mo, § sfuated &t Siddharmh 270 (FF & 5F), DEFENCE COLONY, NEW DELHI- 1‘|l:]I 024,
confirm once more that 4) Yeena Vasant Saki (Co-Bomower 125,18 5840 Mager Moo IV, Kaut o Viesk Colisgs, MBADA Layoud, TEL.: 91-11 ..1|- 23 FAX: '.-1 11 46
FORM A | do notwant to he Add. 1 : Shop Ko, 05, Shaukat Mansion, Opp. Jevkar| (Rs. Twenty Five Lakhs  |Goregaon (West), Mumbak208 062, constructed on the Plol EMAIL: admin@alc o i e siare.com
rum:urmsulmuauﬂr‘n:eﬁﬂgﬂﬁcnﬁﬂgztmmrma Scparated from you, no S, posiy Hona, favigmn, Besy Wi oAy | Bk Thostand L [of O Dostg L T st o o, fP) G- Wl Pl ilﬁ':l:lrl!.lgrﬁ:E EHm- 305 Rulle HB! % Rule 9 of the Security Interest

Maliarashnira, India-400 104, Add. 2 : 703, Gunikrupa
Co-Cp. Heg. Society, Busldng Moo 05, Siodarth Nagar,

Hundred Ningty Mine | Goregaan, Taluka : Barivall, within the Registration of Bandra,
Only} as an 08.10_2024 & |Mumbai Subwrban District. *The =said building is canstractad in
Goregaon West Mumbal, Maharashirs, India-400 104, | NPA DATE : 0210 2024 |ihe year 2000 consisl ol Sl phs 3 Floors having LI
Wﬁ%ﬂﬁwﬁr 18] are hereby adviged o comply with the Demand Noficels) and b pay the cemand amount menticned ferein and hereinabovs within
60 days from the dete of this publcation togsther with appliceble inlerast. addiional mberast, bounce changes, cost end axpsnses il the date of
realization of payment. The borrdwens] may nole that MFS (5 3 secured credilor and Me oan faclity availed by the Bormpwen(s) & J secured debt
sgainst the immavahle progesty £ properties baing the secured asset{s] mofgaged by the barrawes(s).

in Ihe evert bomower|sh ane filed 1o dischange e Batslilies in &l within the slipolated lime, HEFS shall be enifad o oewancse all ihe nghts undes
section 134} of the Act to fake possession of the secured assats(s) inckidng but nal fmited o transder the same by way of sale or by irvaking amy
oiher rese gy dvadlable under the Act and the Rues iereuandes and realize pawment, HFS 15 also ampowersd [0 ATTACH AND [ OR SEAL the securad
g=zatsds) befare andorcing the right 1o sale or tansfer. Subeaguent fo fha Sale of tha sacwed asseis(s), HFS also has a nght io milieie saparete legal
procesdings 6 recover the balinge dues, in case the value of Bie morgaged properies is insuffcient fo cover the dues pavable (o The HFS, This
ramady ig'in addiban and ndapandent of all the other ramedias avedable o HES under any olhar |aw.

Thet sttt of the barrowess) s Indted 1o Section 1308 ol the A%, in respect of ime Syt o rdeam tha secursd assels and luthien 16 Seclion

[Enforcement) Rules, 2002 Appendix Il & Appandix [V &)

E-Auction Sale Motice for Sake of Immovable Em:urnd Assat (hareinafter referred o
“Secured .lmﬂ"l unger the hmﬂﬂnﬂm and Reconstruction of Financial Asses and
Enforcement of Security Interes 2 (hereinafter referred 1o as "the SARFAES)

Aok 2002") md with Rule{s} 8(6) l!uln#uﬂ'm- Security Interest |[Enforcement) Rules, 2002
Motice s hersby given 10 the public in general and in particular 1 the borrowaers! promolers!
mortgagors! guarantors in e Inan acccunt of MMS Creations Private Limited({hereinafter
the “Borrower Company"') thal ihe balow describad Securad Assel, moriganed 1o the onginal
ender, Bank of Inda [Assignor); which subseguently assigned is rights, tiies and inferasis in
favowr of Achemis! Assat Reconstruction Company Limied (A4S0 (hereinafier refarrad to
as the "Secured Crediter”) (actng as Trustee of the Alchamist XX Trus! under the redavant
provisians . of the SARFAES] Act, 2002 and allied laws vide Assignment Agreement daied
10.01.2004, the constructive! symbalic pessession af which was sacured by AARC undar 1k
provisions of Section 13(4) of the Secuntisalion and Reconstruction of Financal Assel and

finsalvewncy Resolution Protess for Corpomide Persons) Regufations, 2015)

FOR THE ATTENTION OF THE CREDITORS OF

matier how great the,
material desire may be
I want to Be with you
and my loved ones in
vour poerpetual glory
forever Amen - ZDS

U7 A23535-1

ISHWAR CONSTRUCTIONS PVT LTD

RELEVANT PARTICULARS .
lFI*"r'.-R CONSTRUCTIONS PyT |Tl':l
J.]_"I':ul 1981

-i:e-;_h {rar of Corrpanses - Pune

:P-.'lrru [ 1] rJ:|'|',r|'-r'.,r' cheki :-r

{ Darte: af incomparation of coponate cebor |
[HLUThonty undiar which comorsta oebi
1) n:m.'n-:qate-:l |E|;E|£|='U

| Comporate Identity Mo,/ Limted Lisbilty

| ebertifiction Mo, of Dinporie dedior

. ':ﬁ;rklr-':é.:\'.' of et n,::f:ﬁ-'\n:':r-::u -.'.-I:Iin:r_- arel

| principal office iif ary) of corporate

i

| LMS20PNISEPTOOES 205

“IMIPORTAMT™

=

Whilal Ccare i% thkan  geiior L
mcoaptsnce of advertleing cooy it
im mizb o ponaitsle Leo ety ila
coAtonts, Tho ladisn  E@ross

Ic '.'i'l."||:', Parrar Trxle lr".r:‘.'"lll'. 1_':."'_ Carnod gl Road
Fune, Mahamshira, Indie, 11003

| aenite :-I-Irl.ill.lll.l:ll-:.li: i deiieia P8 uu:':u“l_i il 13{13] of the Act, whereby the borrowen(s) are resfrained | prohibited fram disposing of ar dealing with the secured assalis) or transfarring by way Enforcement of Security Inferest Act, 2002 on 23.12,2019; wil be soid through E-Auction,
. | Inschvency commencament dale in | Oroar dated: 08.102024 e PR, IR O SO \ONW! T I (A L CF LTSS L 01 S AT BSOS CIOU, IR WA COTANE OF T cn “As is where Is”, “As is what is", “Whatever there is” and “no recourse” basis on
| espect of corporate detioe Recsved or: 14102024 companios,  assoslatlons or non-ceenpliance with the -abova is an offenca pumishable under Saction 28 of the said Act. The copy of the Demand MNotice is evailable withy the 18.11.2024 for recovery of & 13,63,59, 776 (Rupees Thifeen Crores Sixty-Thvee Lakhs Fifty-

b e el bl S urddersgred and e borrowens) may, f Ihey s desre, can collect e same from fie undersigned on amy working day dunng normal office hours. Ning Thowsand Seven Hundred and Sevenly-Six Oy caleulated as on 27.05.2015 {ogether

7 | Estirmaner] date of dosure of irsobeney | 06042025 g b L At =“-'u_||.':_|'i_|n~an|.in-n-:- e ;
remtion progess Eg?.‘;ﬂfg;L;Tnﬁg::;ﬂmz%..‘..;’:_. T — Dm;i;' with frther interest and other charges as per the Recovery Certificate No. 182017 issued
P 1 : p K r ' n TR.HAT in QAR AN G bafore ORT-HI, Dehi which is dues fo the Secured Creddor

g, | Mamu: and rr-ﬂ;rrlm i b of the Bl Viaw B Luila “'Ij;’ i illltlf'-:-"s.'T;_.F"r_'.rr'.'.;m"'lf Placs * Mumbal Hiranandani Financial Services Pyt Lid, i m .

it e B wi i LG Fis ; i froen the Bovrower, MME Creations Pyl Lid. and Ihe Guarantors, Ms. Manjy Modi, M. Ram
rofessons ot SO0 IR 1 o718 100 =il n m AR

_nm Wi e ripppa ol L VR Ry A bk b g n?..r:i.l.u?w: Chand Tiwar, Mr. Ranifes Dubsy ang Mr, Rakesh Salvanaryan Pandey. The under-menbioned
fesdiltion professional lgrtg-s - ara not  accoptod: in

Secured Assel will be sold by way of "Online E-Auckon” thraugh E-Auction Agency, C1 Indis

Pyl Lid., at their websiteiportal e hitpsdiweaw.bankeauctions.com, on the date & fime
mentoned herein befow wilh unimiled suto extension of five (&) minutes-each if enhanced bid
& made babong chose of 8-Auction

DESCRIPTION OF SECURED ASSET

rHHFIEHIHE H= Errx [RINIRIIET RS

| Agdrags prd e-miail of he intedim Sdvortisomont™

{resakilion professional as regsiened
wall e Bosend
103 | Ackdrass an aamail 1o e used for

2 Satchitenand Blog, 1240 Foad, Opp. Rem
Blancr, Bhar [West), Mumba - 400 052,
'-JEJJFHEH‘I'"HI sLoom

| 2038, readia BUiding. 2nd Fioor, PMarman Point

| comeEpandencs with tha intenm Bumba - 400021 :
resakition professional Email I - EwErTanstuchons.crp@ge.com Registered Office at : Gateway Busiding, Appollo Bunder, Mumbai- 400 001 8r. Na. Secured Asset Particulars
11 [ Last e for subrrssson of claims. 20402024 m a I". i n d ra FI N ﬂ NGE Corporate office at : B Wing. 3rd Floor, Agastya Corparate Park, Piramal Amai 1. | Surey Mo, 20, Hissa No. 373 at Village | Date of E-auction: 181172024

Buildeng, Sunder Baug Lane, Kamani Junchion, Kurla West Mumbes- 400 071

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES [UNDER RULE 8(6)]
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSET CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 ("SARFAESI ACT") READ WITH RULE &(6) OF THE SECURITY
INTEREST (ENFORCEMENT) RULES, 2002 (“RULES")
Motice is hieraby given 1o the publicin general and in particular io the Bomrower, Guerantor (3] and Mortgagaor (3] that the below described immovable properties
morgaged’charged (collactively referred as “Property”) to Mahindra and Mahindra Financial Services Ltd, (“Securad Creditor/fNBFC"), the possession
ol which has been laken by the Authorised Officer of the Bank under section 13{4) of the SARFAES! Act read with the Rules, as detased hareunder, will be sold

12 D of crecl i, i1 ary, uider chaiss
j:|1| off subsstion (GA) of section 2,
{ascortaned by the irerm msciution
| professional

13 Mames of Irechancy Professionals

dertitied 1o act a3 Authansed
Representative of crxdiine inoa class

Clazs of Hometies Chanty, MallaSopara, Taluka Yasal, Dizil | Time of E-auction: 1130 am to £.2.30 pm

Thane, Maherashtra in the name of his | Reserve Price: T8 54 [ O000-
MMS Creations Pvt. Lid. measuring 5300 | Earnest Money Deposit

& mis. (B-53-0-H.R. Assess 1.00 - pais) | [EMD) <85 40,000
(576273 ag. ) (53 Gunta) Bid Increment: $5,00,000"
Coardnatas: 19436064, T2.6617E2
The Sale will be done by the undersigned through e-suction platform provided at Web
Portal: hitps:/iwww banksauctions.com.

The attention of all interested parties & inviled 1o the provsions of sub-saction (8) of Sechar 13

1 Menieh Dawida

Fzgn Mo

B P00 PP O250E 202 1L 2022 370T
£ Bharati Daga

Threse remwes foraach ches)

FRiagn Mo- ) on"As iswhere is", “As is what is", "Whatever there is" and “Without Recourse Basis" on Date, forrecovery of the Bank's outstanding dues plus interest of SARFAESI Act, 2002 regarding time avaable with the borrowers! guarantors’ morigagars,
-’F-H;'FMHJL’II*I’Eﬂa’ﬁi-';tﬁ&uﬁ:t"wfﬂ as datailed heraundar under Rubes §and 3 of the Rules by inviting bids as per balow a-auction schedula eic. to redeam the Secuned Assel. Borowers Proenatersd Morgagorfsy Guarandon(s) may
LAnend Fencs BRIEF DESCRIFTION OF PARTIES, GUTSTANDING DUES AND PROPERTY alsa freat this notice as 30 days Sale Nofica {in terms of Rules 8(8) of the Security Intarest
FRegn Ner r [Enfarcement) Rules, 2002); as applicable and are hersby gven a last and final opporunity fo
; P g i = :
B | BB PADNRICA N OO 2021 202213514 Name of the Demand Amount, rmt:“ i nl::flﬁlfi Date & Name of dischiarge the Eability in full on or befare 16/41/2024 failing which the Secured Assel will be soid
14, {al Rnlevart Forms:and Weobzinks itps, /bl govingen, homis/dowrionds Borrower & Demand Notice .IDIH!;“hIL Receipt RP, EMD & BIA Time of Authorised Officer, as per this Sale Nolice and Terms and Conditions of Sak published in the link provided below
|1t Dtaits of authordzad represantatves. | Physioal Address: Mortgagar (s) Date & Possession along with E-Auction Contact No, & Email id For Encumbrances, biddar(s) isare advised to-see B Document. A persan (s-not entilled
| are averlabe 2 L Manksh Dawra Natice Date Time | document|s) submit a bid i such person, or any other person acling jointly or in' concart with such person
Acideess- 2054, 2nd floor, Hiren industial Estate, 1. Shilp Demand Amount :  |21.10.2024| 30 102024 Reserve Price: | E-Auction Ms. TRUPTI PARVADI .qan_am;- ;5 ;abr thtﬂ Ezﬂﬂﬂi"ﬁ’éﬂﬁlﬂ'”ﬁmy ?;nhlrﬁy'fﬁe-dm:ﬁ and al bidders ahatt' b-:-l
Behind Jobrson & anreon, Mogu Lane, Mahim west Enterprises Rs. 2.08 90.027 02)- o 41.31,000/- (Rupees Date 8" Wing, 3rd Floor, Agastya Corparate required to submit a Notan nderiaking with al their , declaring and confinming tha
[ e e | i P ] - - [ . > 4 | 'ﬁl , ﬁ'}a 1‘.!"5 bidder does not have any kind of relafionship |professonedpersanal}, with Borrowes Fromoters/
B .k L (Borrower) {Rupees Two Crores |24 10,2024 Forty One Lakh Therly (31102024 Park, Piramal Amiti Building, Sunder Guaraniorserigagors (aeal alven In Bid Document)
mail iperadamanshEsmai.com ] ' } i n . i Juncli ' ! : palials
e i 2. Mr. Samir Eight Lakhs Minaty Babween Ona Thousand Clnlﬂ E-Auction | Baug Lane, H:Eﬂ'ﬂ‘.l Junction, Kurta West, For parlicipation i the Auction Sale, any bidder, desirous of pariicipafing in the-auchon sake
.-n.:.'-l'J- B Passh 1 Weam Desal Moad, Ulamisa Kaly | Inossend TWomh: sien | 1ineam Eamest Money Deposit:)  Time : Mumbai - 400070 +31 9158356607 shall ba required 1o codlec] the Bid Dacumani eithar from the offce of Secured Craditor al
AorrESS ; oEr, Yeam | g . B i i i } ., £ d Lo har it .
Anciher! west, Mumbed 400053, (Mortgagor) | and Two Palse Only)as | 1o 413,100/ {Ruipees Four | 10.00 AM parvadi trupli@mahendra,com A-270. First & Second Floor, Defence Colony, New Deinl-110024 or by request to 40 via emad
Email Bharieadags 008Bgnailoon on 0401 2013 _ 500 PR Lakh Thirtean Thousand| o 0500 _Ilr. DEEPAK WANHALE on l.'i'l:lrkin; dﬂ!."& froem 16M10/2024 80 161112024 hataean 10230 &0 1o 5:30 PM or downlozd
S KrendBeedks 00 13(2) Demand Notice One Hundred Only) PM B "-"'n'll'l'E!. 2rd Floor, Agastya Corporale froem the link balow, The secured asset is nol demascated and pof in physical possassion of
::,. | . -='1: m_ Beihancart Coon e Soc. Pt Date ; 07 032018 Bid Incremental Park, Piramal Amili Building, Sunder AARC. Any persons’ bidderscan inspect the Secured Assef from 161002024 to 15112024
]_,;E ? r:g;,i 5?:, ,.,H: .::: Hm;h“l?:r f WD " Date of Possession ¢ Amount : Bs; 1,00 000 Baug Lana, Kamani Junclion, Kuda YWest, Bidder shall uplkead duly executed Bid Form, Undertaking, Declaration wih EMD defaiis & KYC
kgt 3 A gr 27.12.2021 {Rupeas One Lakh Mumbai - 400 070 +91 9075421187 on Weo Portal Rfips:iwwa bankeauctions.com and subed orginal Bad Form, Undertaiing
Fune, ABC Farm Buiidng. Maharsshia-411048 U
Fune, arm Bulidng, g Dnly) wavhale.despak@mahfin.com Declaration with EMD details & KYC io the AD on or before 16M1/2024 fill 5:00 PM. This
Email appandefigmaloom 2 e o , e - e .o f — = -wilhout prejudice o any other rghls available o Secured Creditor wnder the SARFAES|
Notice |g hereby given that the Mational Company Lew Tribunal has ordered the Froperty Details : All thal piece and parcel o tne -.anu_.grnunn.sjr-:-pgrry an E.Jyung. being A su.yat;&-c:l 31._ _at 0,702, a _r.ngaaunngnﬁi':l_sq ee_laquwa ent Act, 2002 andlor a0y other kaw, Since, Alchamist XXV Trust is a Seciitsation Trust, thus, It is
comimencement al & corporste ingolvency resolution process of the M/s ISHWAR to64.10 34 ITI'E!|.E‘"3 dpprox.. @'DEIIEFE%'T:-HUUIT‘QB-&IBEH'!.' or balconies on the 7ih ﬁC-_E[.-:IfEl'I.'II'IQ in the building f.:r'lli."'l.'l'l a8 GC!'."I-"!-'SSBQEF including covered nat ligble for TES as per CBOT Moldication Mo, 46/2016 F. Ma. 2TR8/2016— IT (B), 4§, 17-
CONSTRUCTIONS PVTLTD on 08.10.2024 recoived on 14, 10,2024 car parking (sfilt) No. 7972 (B-T02) having arsa H.O.R. 816 (Z Acre and 15 Gunthus) out of Survey No. 787, of Village Panvel in the revenue Village Panvel, 06-2016. The Purchasers) shall have lo pay, in addibon (o the Bid amaunt agplicatle GST to
The creditors of M/s ISHWAR CONSTRUCTIONS PVTLTD, are heraby calleo upon 0 submi Taluka Panvel District Raigad, within the Registration and Sub-Registration District of Panvel and also within the District and division of Raighad, Taluka and the Secured Craditor on the bid amaunt a8 apphcable rate and in case, any sutharity in future
thairalaims it proal on oF BEtore 300.10.2024 1o the ey FRessdulion Prodessidanal atthe ey - - 5 = ;. =
address mentinned against entry No, 10. Sub-Division of Panved, District Raighad, State Maharashtra, Pin code 410208 alongwith construciion or any fulure constructions, comgrised of sheds, hald that the GET paid % lesgar than ihe payable amoint thén such purchasensibdders)
"hl.:jf narcil o ru.'g:lninza;'r?hnllsuhl'l-lhl'l'-'r:el-'r-': w“hnl:rn:rd I:r{' l:llglq;trxl'a"! i-t'.rnl.*eliis anli, Al bt structuse busdding therson with land, Bounded a5 Follows ; On or towards East : Propery 3t Survey No 476, On or towards West : Property at Survey No, 854 & shall have sole responsiility and obligation to pay the deficiend GST with penaly ste., if any,
CRedE0rs may simi B CNmEWILN Droo in person, Oy s o Oy 8 leCIrDnG means, i : 9 . . i i f The la | Iricthy subiject & the condil i lad i this Aucti Sale Molic et
A financial craditor belonging to & class, as listed against the entry No. 12, shall indicate its Survey No. 485, On or towards South : Property'at Survey No.B26 On or towards North : Property al Survey No. 787/1, S35 T AW et Mo 0 Comehbnr e TS DOFRIGR. 1y 0%, ALl 5810 ellid

. : : _ : . T Candiions of Sale, pubksh tha Link ment . For de
choice of authorised representaine Trom armong the threa igolvency profeesionaks ited For detailed temms & conditions of he 5'-'-'|E| Pleasa rafer o the pruum[j link: -al |'I|.1FIEin'l"-i.l"-\-'l'l.l'l'l-‘-lhll'll:!r'-':'lfII'IF.II'IIZE.ﬂ.'.IJI'I'IJSI'I'E'-hEIﬂ!'i.'FllIE!ll'!Jl‘rl"llﬂI':E!i- ar confacl with ' the Terms & Conditions of Sale, pubkshad in the Link mentioned below. For defailed

agairst entry Mo 13 toact as autkoresed ropresendative of the gloass in Foom(CA, = : 2 : 3 g s e hinie lerms -and condilicns of the sale, please wisil the. Link ':H"_w# Alchen and click
Submission of falsa or misieading proofs of ciasm shall attract panatties, Authorised Officars  Contact Pesson Mr. Balaji Mannur, Mob No: 79TT701080, e-mad-ld:- Mannur.govindaraan@cindia.com. an LIVE AUCTIONS tab under ASSETS tab). For any clarficalionfinformation, Inleresied
(ate: 16,10, 2024 Nameand Signature of intatim Resciution Professional Date : 15.10.2024 Sd/- parties may contact the AQ a1 telephone numbers - 011 - 46562560-01-82-83 or emall at

Wijary P. Lulla
IEBI Regn Mo IB81APA-DOLSIF-POOEES) 2007-L8, /106553
AFAS AT/ TO53E/ 02 AARI224 /106812 Valid Til 18.12.2024

Piace: Mumbai

admingzalchemistarc com,
Place: New Dalhi
Date: 16MHNZ024

Flace : Mumbai Authorised Officer, Mahindra and Mahindra Financial Services Lid.

Sl
[Authorised Officer)

financialexp.epaptin
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IN THE INTEREST OF NATIONAL SECURITY

US mulls curbing Nvidia, AMD Al chip exports

SURVEILLANCE CONCERNS
Risks of advanced Al in
surveillance by certain countries

SECURITY COMMITMENTS
Licensing to require security
assurances from nations.

MARKET LEADER: Nvidia remains
a top player in Al chip market.

CHINA'S DEVELOPMENT
Concerns over China's
semiconductor advancements.

Unclear if measures
will be imposed
during Biden's term

MACKENZIE HAWKINS
October 15

BIDEN ADMINISTRATION
OFFICIALS have discussed
capping sales of advanced Al
chips from Nvidia and other
American companies on a
country-specific basis, people
familiar with the matter said.
The approach would set a
ceiling on export licences for
certain countries in the inter-
est of national security,accord-

ONGOING TALKS

GULF FOCUS

Targeting Persian Gulf
nations with growing Al
data centre needs

EARLY TALKS
Talks are in initial stages

DIPLOMATIC LEVERAGE
Export licenses seenas =
tools for diplomatic goals,
especially with China

NEW FRAMEWORK

focused on Persian Gulf coun-
tries that have a growing
appetite forAl data centresand
the deep pocketsto fund them,
the people said.

Deliberations are in early

Regulations easing
Al chip exports to
UAE & Saudi Arabia

build on a new framework to
ease thelicensing process forAl
chip shipments to data centers
in places like the United Arab
Emirates and Saudi Arabia.
Commerce Department offi-

Industry and Security, which
oversees export controls,
declined to comment. Nvidia,
the market leader for Al chips,
also declined to comment, as
did Advanced Micro Devices.A

Nvidia notches record high,
looks to unseat Apple

NVIDIASTOCK NOTCHED
a record high closing price
as investors continue to bet
ontheartificial intelligence
boom, placing the chip-
maker in con-
tention for the top
spot as Wall Street's
most valuable
company.

Shares rose
2.4% Monday to
above $138. Nvidia pre-
viously hit a record closing
price of $§135.58 in June.
Nvidia stock has risen

The stock’s climb began
October 2 following the
announcement of a mas-
sive $6.6 billion funding
round for ChatGPT-maker
OpenAl

Much of that
fundingwill be fun-
neled back to
Nvidia, as OpenAl's
growing  energy
demands will require

more of its Al chips.

Nvidia shares continued
their upward trajectory,
fueled by an abundance of

China looks to
build lunar
space station

PRESS TRUST OF INDIA
Beijing, October 15

CHINA ON TUESDAY
announced plans to launch a
manned lunar mission, con-
struct a lunar space station and
explore habitable planets and
extra-terrestrial life to expand
its space programmein the next
fewdecades.

China’s top space bodies
unveiled a national mid- and
long-term development pro-
gramme for space science,
which will guide the country's

China through 2050.

In the first phase,leading up
to 2027,Chinawill focus on the
space station operation, imple-
menting the manned lunar
exploration project, the fourth
phase of its lunar exploration
programme and the planetary
exploration project.

Under the new plan, scien-
tists will also explore the habit-
ability of celestial bodies in
thesolarsystem and exoplanets
and search for extraterrestrial
life, he said.

Key areas of space develop-

ing to the people, who stages and remain fluid, the cialsunveiledthoseregulations representative for Intel Corp, sharply in October, at one  good news for the Al chip- planning of space science mis-  ment in the coming years will
described the private discus-  people said, noting that the last month and said thereare which also makes such proces- point posting six consecu- maker. sions and space research from  be the origin and evolution of
sions on condition of idea has gained traction in morerulescoming. sors,didn’t respond toarequest tive days of gains. —AGENCIES 202410 2050. the solar system,

anonymity. Officials are recentweeks.The policywould The agency’s Bureau of forcomment. BLOOMBERG Anestablished characterisation
space  power, Key areas of space  ,f planetary

China in recent developmentinthe  yimospheres, the
° P ° [ o years built its coming years willbe search for

oeing looks to line up illion in funds  ees “Wesin® S

tionwhich s cur- evolution of the life, and exo-

rently in opera- solar system planet detection,

. . | ' credit agreement provides addi- rates Airlines President Tim Clark tion besides Ding said.

Files to raise up to tional short term access to liquidity =~ were “sobering”. launchingseveral = The theme of
113 . as it navigates through a "challeng- “Unless the company (Boeing) is  space missions, the extreme uni-

SZ 5 billion via stock & ing environment". able to raise funds through a rights  includingalunarprobethatcol-  verse focuses on exploring the
dEbt; enters $ 10 bn The planemaker added that the issue,Iseeanimminentinvestment lectedsamplesforthefirsttime originand evolution of the uni-
credit agreement shelf registration, as part of which downgradewith Chapter11looming from the far side of the Moon verse, revealing the physical
Boeing may sell stock and debt,will on the horizon,” Clark told the Air  andbroughtthembacktoEarth lawsunderextreme cosmiccon-

for scientific studies.

The programme released by
the China Academy of Sciences
(CAS), China National Space
Administration and the China
Manned Space Agency to the
mediahere outlined the goals of
China's spacescience,including
17 priority areas under five key

ditions,darkmatterand the uni-
verse's origin and evolution, as
well as the detection of cosmic
baryonic matter.

Studies will be conducted
on detecting medium to low-
frequency gravitational
waves and primordial gravi-
tational waves, with the goal

provide options to support its bal-
ance sheet over a three-year period.
Boeing's shares were up margin-
ally on Tuesday. “We take the vague-
ness and breadth of the shelf
announcement and the need for the
temporary financing as implying
that the banks are struggling to sell
this issue to potential investors or

Current, an aviation industry publi-
cation.

Boeingwill use the funds for gen-
eral corporate purposes,according to
paperwork filed with the U.S. mar-
ketsregulator on Tuesday.The plane-
maker had cash and cash equivalents
of $10.89 billion as of June 30.

The strike is costing the company

ABHIJITH GANAPAVARAM &
UTKARSH SHETTI
October 15

BOEING SETOUT to shore upits sag-
ging finances on Tuesday, announc-
ing plans to raise up to $25 billion
through stockand debt offeringsand

a $10 billion credit agreement with | alery " lenders," Agency Partners analyst more than $1 billion per month, scientific themes,and athree- of uncovering the nature of

majorlenders amid a production and e dil -4 ﬁ‘? it =" - b Nick Cunningham said. according to one estimate that was  phaseroadmap. gravity and space-time, and

regulatory crisis. Boeing worker R'I?y Nelson holds a sign at a picket line near the The offering was too big for releasedbefore Boeingannounced it The international lunar the exploration of the Sun
It was not clear when and how €ntrance to a Boeing production facility in Renton, Washington.  reurers  jmmediate liquidity needsornotbig ~ will cut 17,000 jobs or 10% of its  research station initiated by ~and the Earth.

much the planemakerwould eventu- enough to permanently refinance global workforce. Chinawill be constructed dur- Priority areas include

Earth's cycle systems,compre-
hensive observations of the
Earth-Moon, space weather
observation, three-dimen-
sional solar exploration, and
heliosphere exploration,

ally raise via the offering, but ana-
lysts estimate that Boeing would
need to raise somewhere between
$10billionand $15 billion to be able
to maintain its credit ratings, which
are now just one notch above junk.

slump in production of its best-sell-
ing 737 MAXjet following a mid-air
door panel blowout earlier this year
and a strike by thousands of union
workers since Sept.13.

Boeing said on Tuesday it had

credit facility arranged by BofA,
Citibank, Goldman Sachs and
JPMorgan, or its existing revolving
credit facility.

“These are two prudent steps to
support the company's access to liq-

the company, Cunningham noted,
adding that it may imply short term
liquidity is worse than thought.
Cunningham suspended his rec-
ommendation and price target for
Boeing's shares, while adding that

The company and the Machinists
union, which represents about
33,000 striking workers in the U.S.
Pacific Northwest, are yet to reach an
agreement over a new contract and
talks have become increasingly

ing the second phase from
2028 to 2035, Ding Chibiao,
vice president of the CAS, told
the media here.

The programme also out-
lines a roadmap for the devel-

The company is grapplingwitha not drawn on the new $10 billion uidity," Boeing said, adding that the the comments on Monday by Emi- heated. REUTERS opment of space science in according to the programme.
PUBLIC NOTICE ,I r Public Notice
Notice is:hereby given that the following Share Certificate(s) of NIRLON cuss' FIEDS H F S Hiranandani This s 1o nform Ihe "3EnE-L?I::I:I-:i?:EI?'EI:E:QILEQ?L;?'ES&E;HL;Em & Toubws Limited
LTD., having registered office at: Western Express Highway, Pahadi Villaga, = o 2 'q [—I ? ; : A : Elis o
Goregaon (East), Mumbai- 400063 standing in the balow mentioned nama(s) Fiﬂﬂﬂ'ﬂ-"ﬂ] SEMGEB having its Registared Office &l L & T Housa, Bafard Estate, Karollam Moranae Marmg, Mumbal,

Maharashira, 400001, regisbarad n tha name of the flowing Sharahalar have bean losl by tham,

PERSONAL

have been lest and application for the issue of exchanged cenificate{s) has

HIRANANDANI FINANCIAL SERVICES PRIVATE LIMITED

been made to the Company: » Regd. DMflee : 514, Dalamal Towers. 211 Free Prass Jaurnsl Marg, Nariman Point, Murmsal-400 021, Maharashira Iﬁ. mr&l Falio Na, EEHH[I;HII Distinctive Mo, Mo. of Shares
Mo. of THANKS GIVING = Corporate Office ; B Fir., Sgrma Towes, Hiranandani Business Park, TL-:;hnl:nk:QJy' Sineed, Poswai, Mumbai-400 076, Maharashira i -
Falio Na. Mame af the Holders Face Walue Shares : « Email : wecars{@his in « Website © wwwhfsm s Tel, Mo, : (022) 2576 3821 « CIN No.o LBSDDOMH20 TR TC201060 1 | Dadgonda Tatya Patil |7pspeena! 107038 5245150 - 5245274 25
o &
HOLY Spirit Thou who DEMAND NOTICE : I |STHTNISSETAITINI8| 125
P10680 LATEMINTEUMAR PARE | fx 308 1o fakes me See DEMAND NOTICE UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT N s St

The Puslic 6re hereby cautionad against pLChasing or deaing in 3y way with ihe ahove refamed
shara cerfificates. Any person wha has any deim in respect of the said share cerificatels shoulkd
kdge such caim with the Company L& T House, Ballard Estate, Narotiam Moraree Marg,
Mumbai, Maharashirg, 40001, TEL: 0X2-6T5Z5656 within 15 days of publication of this nofice
afier whech no daim will be entertained and the Company shall proceed o issue Duplicale Share
Carificate

Placa : Mumbal
Date : 16.10.2024

OF SECURITY INTEREST ACT, 2002 {* the Act” | AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (¥ the Rules" |

The undersigned baing Iha Aulbanized Olficer ol Hiranandani Financial Services Pvl, Lid, (biernafar refared 1o ag "HFS") under the Aot and in
exprcEd of $he povsers conlermed ender Secion 15012 of ®e sl read with Bule 3 issieed Demand Molicels] under Sechion 13(2) of the 4, caling
umon the Eallawinyg borrawar(z) ta repay the amount mentioned in fhe respacive nobiceds) within &0 days rom tha daba of receipd of the said nobice
Tha undarsigned reascnably beliewes that bomower(s) = Fane evakding tha sarvice of tha Desnand Notice(s ). thanafome the sarace of nolice & being
effectad by effication end pubdication a5 per Rufes. The confents of Demand Natice(s) are exdracied hanain balow;

Lean Accounl No. & Mame of the Borrawer |

Any abjecbon regarding the above should be made within one moath from the
date herecf 1o the Company /their Registrar LINK INTIME TRANSFER AGENTS,
G-104, 247 Park, LBS Marg, Vishroli (West), Mumbal 400083, Maharashira Tel
181081 16TET Fan: (0228185060 Emailrmthelpdesk@linkintime.co.in Websita:
whan linkintime. oo, in Thereater, the Comgany will proceed for issue of -E:r:l;:hurlgr.
certificatals]. The publicis caulioned against dealing in the said shares

Hame of Applicant;

Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift
to forgive and forget
the Wrongs thatis done
urmto me and who is in

Mame of the claimani
Pushpakala Dadgonda Patil

Flace! Mursbxe

Demand Mofice & Amount|  Desgription of Secured Assels | Mortgage Propery

Date: 161072024 HEMANGINI PARIKH : Co-B 15 / Addres A 0 "
all Instances of my life = LAN : 375007101005873 = Customer ID | 21006 Dated : 09.10.2024  [Flat Moo 703, Adm. GO0 Sq. FL Carpet area (equivalent (o
with me | in this short 1) Helel Ratnagini Katta (Eamower i 66,91 Siq. Mers. Buit-ug area) on 7= Floar, in the bulding known ALCHEMIST ASSET RECONSTRUCTION COMPANY LIMITED

Dialogue want to thank ) Aisbeay Vasant Salv| |Co-Bormowe| For LAN : 25 "SIODHARTH NAGAR GURUKRUPA CO-OPERATIVE (TRUSTEE OF ALCHEMIST XXV TRUST)
you forr Everything and 31 Vasanl Ramkrishna Saf |LoSamower) 437E00T10T005ETY HOUSIMNG SOCIETY LTD.", Bldg. Ne. 5 silualed at Siddharih =270 [FF & E.F:|_ DEFENCE COLONY, NEW DELHI-110 024,
confirm once mare that 4| Veena Yasant Salvi \oe-Bomowe T 25,13,550- Magar Moo IV, Mexl 8 Vivex Coliege, MHADS Loyoul TEL.: 91-11-46562580 - 83 : B1-11-4BRE258
FORM A ol A ae i e Add. 1 ; Shap Mo 05, Shaukad Mansion, Opp. Jaykar| (Rs. Twanty Five Lakhs |Garegacn (West), Mumbai-400 062 constructed on the Piot EMAIL: adi s e
PUEBLIC ANNOUNCEMENT Smrub, Aarey Road, Goregaon Wesk Mumbai Ciy,| Minetesn Thousand Five |of land bearing C. T, 5. Moo 380 {Par) of Vilege © Pahadi {Please see Rule B(6) & Rule 9 of the Security Interest

Separated from you, no
matter how great the,
material desire may be
| want to Be with you
and my loved ones in
vour perpetual glory
forever Amen —2Z05

Q0T R25335-1

{Under Regofation § of the msolvercy and Bankruptcy Board of dadia
[irmniviviey Resolulion Process for Corparals Pesone] Regalainnse, 30080

FOR THE ATTENTION OF THE CREDITORS OF

AUCTION
SALE NOTICE (Enforcement) Rules, 2002 Appendix Il & Appendix IV A
E-Auction Sale Motice for Sale of Immovabda Sacured Assat [hevainafter referrad to
"Secured Assel") under the Securitisation and Reconsiruction of Financial Assets and
Enforcament of Socurity Interest Act, 2002 (hersinafter referred 1o as “the SARFAESI
AcE20027) read with Rube(s| 88} 8Rule 3 of the Security Intsrest (Enforcement) Rules, 2002
MNotise is heseby given ta the public in genaral and In particulas to the borowers! promatiers/
mortgagors! guaranlors in tha loan accound of MMS Creations Private Limited{herainafter
the “Borrower Company™] that the balow described Secured Assef, modgaged fo tha anginal
lenidar, Bank of india [Assignor); which subsaguently assioned s nghds, tilles and interesis n
favour of Alcnemist Assel Reconstruction Company Limited {AARC) (herelnatter referred to
as the “Securad Craditor”) (acling as Truslee of tha Alchemist XXV Trust under the ralevanl
provisions of the SARFAES] Act, 2002 and allied lews vide Assignment Agreament daled
10071214, the constructivel symbalic possession of which was secured by AARC under the

Maharashira. India-400 104 © Add. 2 = 703, Gurukrupa
Co-Op. Heg Sociesy, Bullding Ne. 05, Slodarh Magars,

Hundred Minety Mine  |Garagasn, Tefuks : Baryak, within the Reqistratian of Bandra,
Only] &= on 08102024 & |Mumba Suburban Distict «The said buldng 15 constructed in
Canregann ivesl Mumbs Maharaghira Indoa-200 1041 NPA DATE 0% 102061 |1he vear 200 eongis! of Sl phs B Flears haing LN

The bonoraers) are haraby advised to camply with tha Demand Mobceds) ard bo pay the demand amount mantoned tharein and herenabove within
&l days from the date of thes publication fogether with eoplicable aerest additlanal imlerest, bounce charpes, eost and expanaes Wl tha date of
redizaton of paymant The bomower(s] may nots hatl HFS 5 3 secured credior and e loen {aclity svallad by the Bomower(s) is 3 sacored dabd
Ens! e immevable propany | praperties bang he secuned assel{s) margaged by the borrowers)

Ini th eyvenl borrower|s | are Tailed to discharga fheir liabfilies in full within the: slipudated e, HES shall be artifled 1o exancse & 1he rights undar
section ¥3{4) of Iha Ad 1o aka pessession of the secuned assets{s] including bul not Fmiled to transfer the same by way of sale or by imeoking any
other remedy available undear the Acl Bnd the Ruias thesetnder and realize payment. HFS & afso ampowered o ATTACH AND / OR SEAL tha secumed
assalais) befane enfoecing the nght ba gale or franster. Subsanuent 1o fhe Sale of the sacured asseis(s), HFS also has a right to inftizte separate legal
proceedngs o recover Mg balance dues, in case e value ol ke mortganed progerlies ks irsalficient focover Ihe duss payable to e HES. This

remachy 2 in addilion ard Indepndent of all thé ofher remideas peakable b HFS under any alber by

ISHWAR CONSTRUCTIONS PVTLTD

. RELEVANT PARTICULARS
1. | Marme of comporane cdeblor EHGRR CONSTRUCTIONS PYT LTD
2. | Date of incororation of coporene debter | 11.08.1851
3. Busthonty wrder which comporate debfor | Regstrar of Compenics - Pure
= InpHponmed 1 regeieeen
& |Corpoeate iergty Mo, / Limied Liabilty
plentfication Mo, of comorehe detilor
5, | Addess of the registered office Gnd

| L4520 P98I PTDOZE 206

“IMPORTARMT™

Whilgl oors Im imkcan @prior i
PO L N el O SOV Rl OOy

o wesrify It

. CWing, Parmar Trace Cenine, 12, Cannodght Road

in it peaanibia

prircipal ofce (f any of componais Fune, Mahamasim, india, 411001 SINEETAE. THS Anmhan - Esprass Tha atterdion of the borrodsans] is mviled 10 Saclion 158) of theAcl, in mspect of Bme available, o redoam the secured asseds and further o Seciion peovisions of Section 144 of the Securilisation and Reconstraction of Financtal Asset and
deblor s ST 13{13) of the Act. wheretry the bormowen(s) ana restraned | prohibited from disposing of or dealing with the secured assaf(s) or transfaming by way Enfarcerment of Securily Intarest &< 2002 on 21.42.2019, wil be sold through E-Auctian,
1 T ] ¥ o o TRl Il Ly e B 'K 1 '] i | 'H ! 1 .} s 1 £ ] n

G, |y commrnemen certe in Ot theac OR 40,5004 far @iy BaE OF demigs i il of sale, Base or otherwsa [olher then in the crdinary cowse of business) any of the sacured: assesfs], without price wntien conseat of HFES and on “As is where is", “As is what is", “Whatever there is” and “no recourse” basis on

wE & reasild of treresciiooe sdth

<MMBARME,  BEROCHELIGRS D] man-compliance wih the abowe is Bnaffence punishabla under Saclion 29 of the said Ack The cogy of the Demand katice |8 avaitable with the

18.11.2024 for recovery of & 13,63, 59,776 (Rupess Thimeen Croras Sixy-Threa Lakhs Fify-

respect of comoraie debior Feosved oo 14200249

- “E".Tﬂ]g;i o |_'||: |.:j:|-5.q_|r.g.-;| |r-5|:i|,:e|"_'\_-;| i :,_-;13.1;._'.3‘5_. ;:‘E‘%E;‘I:'::Ii_:rll"h I::E:"'r"': EI':;::!'E!EI" "'" 1:-‘5“1':' uwndemsigned ard he bormawans] may, 0 ey 8o desine, Gan colasl the same rom ha erlersigned on arm' wWiking day tunng nanmsal aMce nours A e Thausand Sevan Hundred and SEI-‘E'ﬂr}'"S.'i' I:lr:"l,l".l cabeulaled 25 on 27.05.2015 ||:'§I'.:|rll|b'|'

resolphon pmcess rapcars Ml racescy nouif e : e ] § wilf furfiher Mnfarnes! and ofher charpas as par tha Recoeary Certificaba Na. 182017 1ssued
e and res i i o [ R E LR e Sancwy iy Snewod. ot iy p y - Authorized Officer, on 18,01,2017 in OAZ4SZ15 befors DRT-Il. Dalhi which s due o the Secured Craditor
: wilibl  sweriinsrs. OF 010 e Place : Mumbai Hiranandani Financial Services Pvt. Ltd. from the Bomower MMS Creations Pyl Lid. and the Gueraniors, Ms. Manju Modi, M Ram

reibeny rolessonal acling as interim | BEAPACOL PPO0AZ S 201718/ 10553
{reaslution profssionsl

g, |Aodeess and emall of tha interm
resolution professional, ss mpstered
wrih the Baam

]E-_:.I'l.'_'ll'l.-.tﬂ i'-||.'\-\J-I." Tl B e s N
CorrEsnaniance Wil e interm
resolution Dioiesskana

11 | L=t dne for submission of clms

12 ﬂi‘:,.'?:': o crestiors, rl. iy, Lincher cluse
{50 af sulvssctan (64) of e 21,
astertained Oy e interin ressiution
picEsinG

molkg wh ar alva sl in ey
manrmr awhatesoeyas. Aagistered
L Lit-lp B LL-] pocEptadl 6
ih-]-Tay=fat -7 =] birm fiiFrelsnr
B T g

Chand Thwar, M, Rarnios Dubay and M. Rakesh Satvanaryan Pandey. The under-mentioned
Sacured Assel will be sald by way af “Onlina E-Auction” Birough E-Auclion Agency, C1 India
Pl Lid , at their websie'porial 12 hitps:ihwww.bankeawctions.com, on the dale & fime
mentioned herein below with undmited auto extarsion of fiee (3) minutes aach i anhanced bid
5 made before close of e-Auckion,

DESCRIPTION OF SECURED ASSET

Secured Asset
Survay Mo, 29, Hissa Mo, 373 al Vikage
Dhaniv, MallaSopara, Tahuka Yasal, Distl,
Thane, Maharashira in the name of MW
MkS Creations Pyl Lid. measuning 5300
5. mis, {0-53-0-H.R. Asgass 1.00 paisj

i)
|26 Satchiznand Bog., 12th Road, Opp. Ram
Wandic Fhar {Wesl), Mumbsi - 400 052
vipnpi i Eredifimenl com
| 2038 Avcadiis Buihng. 2nd Fiecr, Masdnan Pore
Weimingl - 4000
Emall [0 - Shsamoretntions copfiemal com
| 30103034

e of Homekenens

Registered Office at : Galeway Building, Appollo Bunder, Mumbai- 400 001 Zr Mo,
Corporate office at : B Wing, 3rd Floor, Agestya Conporate Fark, Firamal Amifi 1.

ma h i nd ra FI NQNEE Building, Sunder Baug Lane, Kamand Junction, Kurla Wast Mumbai- 200 070,
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES [UNDER RULE 8(E)]

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSET CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 ("SARFAESI ACT") READ WITH RULE 8{8) OF THE SECURITY

Particulars
Dato of E-auckion: 1811172024
Time of E-auction: 11:%0 am & 12,3 pm
Resarve Price:T9, 54 00,000/
Earnest Money Daposit
{EMD):295,40 000~

13| Names of Insokency Priofassonais Giass of Hometerers [ETAAR T 1 : BN i
i oo s Ao 1 Norh Cowc INTEREST (ENFORCEMENT) RULES, 2002 'RULES') . | e ||
Representatioe of credlons in a class nﬁ?-. Picr - » Motice s ne.rehb:.' given io ﬂﬁg Pl in generalll andin DEI:!]I:I.JIE.”.I:I the Borowes G_uarant-:r (s} a_nl:l Murt:;a.gcrf,s-:-;!:ual the below described |rnlrlr1u:|-sal:|le pranrrl_Jes T d"'m' by lhel u'mE'ﬁmd Troah S g Srovided at Wieb
(Thiee fames for each clss) EELPADOL P ROEs06 2002022 15707 morgagedicharged (collectively referred as “Property”) to Mahindra and Mahindra Financial Services Ltd. ("Secured Creditor/MBFC"), the possession Brial Tl s Ba Romatlona Boar. Wiform
2 Bhared Daga of which has been taken by the Authonsed Officer of the Bank under seclion 134} of the SARFAESI| Act read with the Rules, a3 detailed hereundsr, will be soid Th au'cnlngn.ufal |r|'lerest-nd parties & invited Lo 1he provisions of sub=section (8] of Section 13
Rexgin ho- on “Asis where is”, "As is what is", “Whateverthere is” and “Without Recourse Basis™ on Date, forrecovery of the Bank's outstanding dues plus interest of SARFAES| Acl 2002 regarding lime avaiabla wilh the borowers/ quarantars’ mortgagors,
B8P0, P PO1963 20202001 13070 as detziled hereunder under Rules B and 9 of the Rules by inviting bids &s per betow e-auction schedule ; g bo redeam the Secured Asset. Borowers/ Pramaters/ Morigapor(s) Guarantaris) may
3 Anardd Pande BRIEF DESCRIPTION OF PARTIES, OUTSTANDING DUES AND PROPERTY g5 freal this notice as 30 davs Sale Notios (in tems of Rules BB} of the Secunly inferesi
Regn ho- (Erforcernent) Rules, 2002), as applicable and are hereby given 3 tast and Bnad coporiunty o
BB IPA-DO S/ ICAHNONETA/ 2001200 2/ 15514 Name of the Demand Amount, | Property | Last Date for Date & Hame of discharge the liability in 1ull an -;;rtflel:.:ure 161172024 1a|in;ua1r.-r the Sacured Assel E:u'ua soid
14, \ia) Ridevant Fomms. ard | Wistink; hitps,/ibd gonin,fen,home, downkons Borrower & Demand HWEF Inspection | Recaipt of Bids RP. EMD & BIA Time of Authorised Officer, &5 par this Safe Nofice and Terms and Condiions af Sale published in the link provided bekw,
() Delals of authorined reoeseniatives | Prysicl Addnsss Mortgagor (s) Date & Possession Date & illﬂl'hg with E-fuction Contact No, & Email Id For Encumbrances. bidder(s) isfare advized o see Bid Dogument, & persan is not entitled
are avalable &t 1. Maresh Dewiss Motice Date Time | document(s) submil a bid # such person, or any olher persan acting jointly ar in concerl wilh such perscn
Arrkess 2054, I floon Hiren industnal Estee 1. Shilp Demand Amount © [21.10.2024] 830102024 Resarve Price E-Auction Mz. TRUPTI PARVADI ineligible a5 per the Seclion 284 of Insolvency Bankrupicy Coda, 2076 and all bidders shall ba
Behind johnson & Jahreon, Mogul Lare, Mahim vwest, Enterprises Rs. 2.08.80 027 02 i 41,31, 000\- {Rupees Date - "B Wing. 3rd Floor, Agastya Corporate requred fo submi & H-:tar.rssl:l Urderizlong wiih a_II Ih!irlki"r'li. declaring and confeming thal
MuEsai400016 {Borower] (Rupees Two Crores | 24,10.2024 Forly One Lakh Thitty |31.10.2024| Park, Piramal Amili Buiding, Sunder bbb b b i e e
Emink jpisacironhifgroaioon 2. Mr. Samir Eight Lakhs Minety | Between One Thousand Only) | E-Auction | Baug Lane, Kamari Junction, Kurla West, F"'H ;,,'ml iﬂrlgagfﬁﬂ% g"'E_ET: 'nEUF-U[:j”'ﬂ; (A L e R :
¥ B Dngls Uttamrao Kale | Thousand Twenly Seven | 11:00 AM EamestMoney Depostt:| Time: | Mumbai- 400 D70 481 9158358807 e L B ety
Adkripes AR Palash Tower. Viaia Deasl Road, : | & : ; e Fou | 10,00 AM ol tuici A s shall be required to coflect the Bid Documand either from Ihf office af Secured Creditor &l
i Tk Aeis (Morigagor) | and Two Paisa Only)as _ bo {4.13 1DFII {Hupaes Four 0 parvad rupti@mahindra, cor A-270, Frst & Second Floar. Detence Colony, New Delhi-110024 o by request 1o AD via email
Eriol BhartpeckusiroBta oo on 04.01.2018 500 PM |Lakh Thirteen Thousand| to05.00 | Mr. DEEPAK WAVHALE on workeng days from 1610/2024 1o 1611/2024 between 10:30 AM 1o 5:30 PM ar dawnload
g L e 13{2) Demand "ﬁn“ﬁ} Orwe Hundrad Cnly) P 8" Wing, 3rd Floor, Agastya Corporate from the link balow. The secured asset = not demarcated and nat in physical passession of
Aok Flat N7, Biranin Ciop Heg Sce. Piot Mo, Date : 07,03 21._-1':..1 Bid Incramental F'Eﬂ-f. Piramal Amiti Bullding, Sunder AARC, Any persons/ bidderscen inspect the Securad Asset fram 11002024 to 151112024
35 S B Sakunke Whar Road. Kondia KB Date of Possession : Amount : Rs.1,00,000/- Baug Lane, Kamani Junchon, Kurla West, Bidoar shall upload duly executed Bid Fom, Undertaking, Dp-:-ﬂr&‘.r:rln with EMD dedals & KYC
Hl-:'lE. ABC: Famm Buaidng. Mahamehem 411048 AT 12.20M (Rupees |:||-I|.3 Lakh Mumbai - 400 070 +99 99754 211RT on '."l'uIJ F':rté!l. |1II[.|5:-.‘##¢_'.-!1arh-aa.:uzngns.mm ard submil cgeal Bid I-Irn_.“rn. _Llnmrlm.m!_g.
Errisk acosncisBiariionm Ondy) wavhale deepaki@mahfin.com Deciarsbon with EMD details & KYC fo fhe AD an or before 181172024 fill 5:00 PM. This

is without! prejidice So any other righls evailgble to Secured Credilcr under the SARFAESI
Aot 2002 andfor any othar kaw, Since, Alchernist XXV Trist 1s-a. Securiisation Trust, thus, it 15
rat Habhe for TOS as per CBOT Nolilication Ne. 4672016 F. kMo, 275M1E6/2016 - [T [B), &L 17-
[-2018.The Purchasens) shall have to pay, m addfion o the Bid amaound applicable GET to
the Secured Creditoron the bid amaund al sopicabie rate and In case; any autharity in fufus
held that the GST paid |3 lesser-than e payable amount then such purchasanslbiddens)
shall haws solé responsibiity and obligabion lo pay tha deticenl GET with penally abt,, if a0y,
The zale &= sirizlly subjact o the condilions incorporated in this Awclion Sale Mefice and
in the Terms & Condtions of Sale, published in the Link mentioned below, For detailed
terms and corditions of Me sale. please visi e Link (wwwalchamistare com and click
on LIVE AUCTIONS lab undar ASEETS tab). For any clanhicationindormalion, mnbarested
parties may conlact the A 8 tslephone mumbers - 011 - 48562530-81-82-83 or email al
pdminEalchemésiar: com
Place: Now Delhi

Date: 1611072024

Property Details : Allthal pisce and parcel ol the land , ground, proparty and Fak tving, besng and silualed at, Flat Mo, 702, admeasuning 630 sq fesl aquvalanl
o4, 10 Sq. meters approx.. carpet ared including Bakcony or balconies on e Tth floor, of B-wing, in the building known as "GovindSagar” including coverad
car parking [stit) Mo. 78712 (B-T02) having area HO K. 91.6 {2 Acre and 15 Gunthis) out of Survey Mo, 79T, of Village Parwiel in the rewvenie Village Panvel,
Taluka Panwal Dustrct Raigad, within tha Regisiration and Sub-Ragistratan Distrct of Parval and alza within e Distnét and division of Raighad, Taluks and
Sub-Onvision of Panvel, District Raighad, State Maharashirs, Pin oode 410208 alongwith construction or any fulure constrechons, comprised of shads,
structure buliding thereon with land. Botnded as Follows ; On or iowards East ) Property at Survey Mo 476 On or lowards West : Propery at Survey Mo 854 5
Survey Mo, 485, On ortowards South ; Propery at Survey Na.B26 On or lowasds Morth ; Property al Survey Mo 79771,

For detailed terms & conddions of the sale. Pleasa refer to the provided link at  ttps: www mahindrafinance.com'sme-icansfauction-nofices or contact with
Aithonsed Officers | Contact Parsoa Mr, Batag Mannur, Mob Mo 7977701080, e-mail-ld: Mannur govindarajaniilc Tind@a.cam.

Date : 15.10,2024
Place : Mumbal

Notice |8 hareby given thal the MNathonal Cormpany Law Tribunal has ordered the
comimencement of a corpovate Mscheancy resclulton process of the Mss ISHWAR
CONSTRUOCTIONS PYVT LTD on 8. 10,2024 recessad o LE 10, 2024,
The creditors of M/s ISHWAR CONSTRLUGTIONS PYT LTD. are hareby caflad wpon 1o submit
thiirclaims with proof on or befare 30,10.2024 ta the Intenm Resaluticn Prafassianal at the
address mentioned against entry Mo, 10
The financial creditors shall submit thair cladms with proof Iy electronic means only. All othar
craditors may submit tha clasms with proof in person, by post or by 3acironic means
A fmancialcrediton balonging to 8 cless, as listed against the antry No; 12, sha¥ mdicata its
chalce of autharsed reprasentative from amang tha three insohvancy professionals listed
againstantry Mo L3 teact as pethorised representates of the class in Form CA,
Submission of false or missading proofs of claim shalattract penaltics
Catss 16, 10,2024 Mame and Signature of Interiom Rescldion Professional
Paace: Mumbai Vijay P. Lulia
BB Regn Mo BB IPA-O0LAP-POO32E, 201718/ 105553
AFA: AAT 059502 IB1228/ 106612, Valid Til 18122024

Sdi-
Authorised Officer, Mahindra and Mahindra Financial Sarvices Ltd.

&di-
(Authorised Officar)

financialexp.epapr.in Pune



